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Statement

Details in regard to the electrification schemes. taken up during the last three years
arc as under:—

Pari (a) Part (b)

I

Part (c)
(Incrores Part (d) Part ()
of Rs.)

1. Delhi Mathura
Delhi Avoiding Line ‘included

including Preliminary works are in
progress, Cortratcs for

in 1677-78 Railway Budget Supgly & errection of

but cleared by Planning Co- over
mmission in December 1978)

2. Vadodara Ratlam including Preliminary works are in
progress. Tenders for supp-
ly and errecdon of over

Godhra Anand & Ahmeda-
bad Sabarmati (included in

ead
awarded,

1979-80 Railway Budget). head equipments have

been invited.

3. Trivellore-Arkonam (included Preliminary works are in
progress.

in 19%9-80 Budget, but cleared
by Pianning Commission in
February i1g8o).

20-20 Not yet 1983-84
completed
equipments
3583 Not vet 1984-95
completed
a-75 Not yet 1982-83
completed

Review of working of ESIS

4652. SHRI P. K. KODIYAN: Will
the Minister of LABOUR be pleased
to state:

(a) whether Government Lave re-

viewed the working of the Employees’
State Insurance Scheme;

(b) if so, the results thereof; and

(c) what improvements are expecied
to be made in the working of the Sch-
eme?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
(SHRI T. ANJIAH): (a) to (c). The
Government have mnot specifically re-
viewed the working of the Employe-
es’ State Insurance Scheme in the re-
cent past, However, the ESI Corpora-
tion, which 1is a tripartite body, has
been continously reviewing the
working of ES] Scheme, with a view

to bring about further improve-
ments. They are already inaking
efforts for simplification of working

procedure and methodg for conven-
ience of insured persons and im-
provement in the quality and stand-

ard of medical services under the
Scheme. Some of the improvements
made in the last one year are as
given below:—

(i) The norms for provisions of
equipment in ESI hospitals/
dispensaries have been re-
vised;

(ii) Three full-fledged hospitals
with 585 beds, 8 Annexes
with 184 beds and 13
dispensarieg were construc-
ted and commissioned; and

(iii) With a view to simplify the
procedure for realisation of
contribuijons, the system of
payment of contribution in
cash instead of contribution
stampg has been introduced
in some regions.

Availability of goods Wagong

4653. SHRI B. R. NAHATA:. Will
the Minister of RAILWAYS be plea-
sed to state:

(a) whatTare the total number of
goods wagons available with the Indian
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Railways on various zoneg and what
are the number of passenger coaches—
First Class, Second Class and Sleeper
coaches etc., available with the Indian
Railways;

(b) how many coaches and wagons
are being added every year from 1976
to 1980 so far; and

(¢) whatis the programme of the
Government to ‘increase the number
of wagons ag per requirement of the
nation?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a) (i)
Holding of wagons on Indian Rail-
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(ii) The number of coaches of

various

categoriegs on the

Railways as on 31-3-80 are
given below:__

Ist Glass I & II IT Class IT Slee-
including inclu- per
A/G and sive
A.C. of 1 & 11
sleeper sleeper
B.G. 1705 1084 9555 8420
MG. 701 860 7402 1202
N.G. 68 153 1086
Total 2474 2097 18043 4622

number of coa-

(b)The following
ches and wagons were added every
from 1976 onwards:—

ways (Zone-wise) ag on 1-6-80 is
as under:—

Rly. :{lwheé;’ggs of

B.G. M.G.

C.R. 69712.5 1447
E.R. 91832.0

N.R. 63835.5 10116
N.E. 1750.5 25917
N.F. 5442.5 20197
S.R, 17082.5 12998
S.C. 31681.5 12504
S.E, 100559.5

W.R. 33122.0 27169
All 415018.5 110348

Year Coaches  Wagons
in Units
1975-76 871 8668
1976-77 485 6492
1977-78 . . 727 5561
1978-79 . . 676 5906
1979-80 689 7733

(c) The programme of addition to
the wagon fleet is indicated below:

(In four-wheelers)

1978-79 12056 (Acutals)
1979-80 . . 10827 (Acutals)
1980-81 . 13000(Estimated)
1981-82 13000 (Advance

action
taken)

——
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The Planning Commission has re-
cently reconstituteq the working
Group on Railwayg -for formulalion
of the Sixth Five Year Plan, 1980-
85  After the Group finalisees its
report, the programme for the Five
Year Plan will be finalised in con-
sultation with the Planning Com-
mission,

fagre ¥ qURA AN 9K, weTAS

4654. s AQasiw waE wat ;. F37
e wEY ag aatA &y 397 &9 fw:

(%) fagrx & fafwm o=l gz ¥
T ¥ dgawr & {&av quww W amy
qEArS Ay W

(g) sa% ¥ fwad 0¥ g § vz
quad W FIy wEqaret & fag awd
Ty WAl ¥ WAl X mey w19 &1
g 781 fear & Al R 89T &1
g, =R

(w) ¥a1 &g FTsry g 30 fawad

i wqqrel & faq ge arfas wETA
2y ?

ween WA ] asa way (fr fage o
wew) : (w) ¥ (7). wEewm wR qfarR
Feqln  Harm  arHer el ® dre-drE
qEMl TR IEIT wearE @ead & fag
w1 mgrgal Agr ¥ W ¥ 1 §¥  gmaw
wrawFal FI59 F way 25 gfaaa
qrafgs  careed &1 &7 a9T GIMET,
I dradra oA @R arAr wErarsy
¥ ofcafqa a@ &1 f@qrT g 1 54 A=A
& fqg gF &1 HFEA GAGH  ATIHIRAT
FIAHT F geaa ST QI ASATAT T AT
grav era fem osmar & fegw
¥ frgy aror JEIT@ wEATH @A ST
% ¥ Tg g9 WST GEIT ¥ oFA A
o @ ¢ S |WT 93w q <@ & qrd
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Number of Haj Applications

4655. SHRI MOHD. ASRAR AH-
MAD: Will the Minister of EXTER-~
NAL AFFAIRS be pleased to state:

(a) the number of applications for
Haj State-wise and year-wige receiv-
ed from 1976 onwards and the number

of applicationg accepteg and rejected
by sea rcute;

(b) the amount of foreign exchange
allowed, year-wise;

(c) the policy of Government to al-
low all Indians to go top Haj freely and
without restrictions; and

(d) if so, since when?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA

RAO): (a) Year-wise statements are
attached.

(b) The amount of foreign ex-

change allowed per pilgrim is as
under:
Year Amount in Saudi
Rivyals
1976 . . . . . 1,950
1977 . . . . . 2,000
1978 . . . . . 2,500
1979 (i) forastay Op 9I---105
days . . . 3,110
(i1) for a stay of 106---120
days . . . 3,220
1980 (i) forastayofgr---ros5
days . . . 3,110
(ii) for a stay of 106---120
days . . . . 3,230

(c) and (d). It is, and has alwsys
been, the policy of the Government
to make available necessary facilities
for piligrims desirous of proceed-
ing on the Haj,





